HI
GH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the R
\ eglistrar Genera
* % - | (Cal'lp) at Jamn u)

Subject:
,.h:,"o"ég‘;t“"\';tfor th:o Days Sensitization Programme on
Training Munu:;’ Special Reference to SAMVAD's
Handbook rele and Combating Gender stereotypes; A
India" on 31" a:ed by the Hon’ble Supreme Court of
J&K Judiciai of August and 1" of September, 2024 at
clali Academy, Mominabad, Srinagar.

ORRER

No: /3 /6//4’(}7/()7—( Dated: 27.08.2024

“A” are hereby
scheduled to be
at J&K judicial

The Judiclal Officers as per Annexure
nominated for particlpating In the subject programme
held on 31% of August and 1% of September, 2024
Academy, Mominabad, Srinagar.

) Besides, the following Members of Sexual Harassment Probe
Committee, High Court of J&K and Ladakh, Srinagar are also nominated
for participating In the aforesald programme on the scheduled dates.

1) Ms. Masooda Jan, Sr. Advocate.
2) Ms. Naseema Hassan Bagal, Deputy Reglstrar, High Court of J&K

and Ladakh.
3) Ms. Salma Maqbool, Assistant Registrar, High Court of J&K and

Ladakh.
4) Mr. Naveen Mir, Advocate.

The Advocates/Officers sO nominated shall report at J&K Judicial
Academy, Mominabad, Srinagar, by 09:30 AM sharp on/ he scheduled

dates.

By Order. }7/3/)9.

(Shahzad Azeem)
Registrar General

No: _3'7/99-)«07/K07/67$ Dated: 27.08.2024
CopyY of the above forwarded to the:-
1. Pr. Secretary to Hon'ble the Chief justice, High Court of J&K and Ladakh.
2. Secretary to Hon'ble Mr./Mrs. Justice
................ For kind information of thelr Lordship’s

3. Reglstrar vigllance, High Court of J&K and Ladakh.

4: Director, J&aK judiclal Academy, Srinagar.
for Information and with the request to Inform all the nominated

officer, accordingly
. Reglstrar judiclal High Court of J&K and Ladakh, Srinagar.
4 Sesslons Judge

5
6. Pr. District an it ek and Ladakh : .
7. cpPC e-Court, High Cour 0 and Lada or Information and wi

e on the officlal web site of the’ High Court. o

to upload sam
a.Incharge Library, High Court of J&K, and Ladakh, Jammu/Srinagar, for Information
and malintaining {he record of the same.

g,0Order File.

>/ 8-
Registrar Gene;ﬁ



Two Day Sensitization Pro
3 gramme on POCSO Act wi i
AT i o ct with Special Refe
raining Manual and Combating Gender Stereotype at J&elr:;m TO'
Academy, Mominabad, Srinagar e

on 31.08.2024 & 01.09.2024

1. Officers of Kashmir Province

S.No | Name of the Officer ' Designation
|| laffar Hussain Beig PDJ, Anantnag
2. | Shazia Tabasum PDJ, Kupwara 7 -

3 Naseer Abmad Dar v

4. ?Kﬂéli]]ﬁﬁg(?‘c}loudhary 'PDJ, Budgam

S EE— S
5. Ritesh Kumar Dubey PDJ, Ganderbal
6. |RafiaHassan CIM, Shopian - ]

- I—
Principal District & Sessions Judge, Bandipora

7. | Amit Sharma

' bresiding Officer Fast Track Court (POCSO

Cases), Srinagar A B
s Judge Baramulla

5. Arti Mohan

: 9. Pawan Kumar Sharma Addl. District & Session

I I — (with additional charge of PDJ, Baramulla)

'10. | Parvaiz Igbal Additional District & Sessions Judge, Kulgam
L - | (with additional charge of PDJ, Kulgam)

"11. | Manzoor Ahmad Zargar | CIM, Bandipora (P.M) |

|
12, | Mir Wajahat Sub-Judge, Chadoora
- "Sub Judge,Uri — T

T 73':—%PFHa Paul

I e T Magistrate, ST

t 14. Mehreen Mushtaq Municipal Magistrate, Sninagar

e ——"“_—-,.‘___’:’_—_",‘—’———"-‘“***——' —

'15. | Sheikh Gowhar Husain Special Mobile Magistrate, Budgam (P.M)

\ i PR /AMF_’——/__,__———’—,—-"’f’——_'ﬁ———gr«ﬁ —
Sarfaraz Nawaz Special Mobile Magistrate, Anantnag 'I

- 1

- e pran
Altaf Hussain Khan Sub Judge, Patan

“7ahoor Ahmad Ganaie "Munsiff, Baramulla (P.M)

" Munsiff, Shopian (P.M)

* | Brij Raj Singh
' Majid Faroog Mir | Munsiff, Pulwama (P.M)
Babar Hussain | Munsiff, Shangus (Pm R

Altaf Ahmad Mir Munsiff, Kupwara (P.M)

—
-
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%3 [Muneer Ahmad Bhat AddL Soecial Vebie M
S | (P.Mj pecial Mobile Magistrate, Kulgarﬂ T
Mohd Waseem Mirza Munsiff, Ganderbal(P.M) ]

am‘ Sl-lb chigtrar Srln; o
bl h . { , p
| 4,,-~_1(1?§,_bm§ndl_ o _ gar (P.M)
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